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1, GREEN TRIBUNAL

PRINCIPAL BENCH, NEW DELHI

ORIGINAL APPLICATION NO- 604 OF 2023

IN THE MATTER OF:

«ese. Applicant

Versus

Respondents

RESPONSE AFFIDAVIT ON BEHALF OF RESPONDENT NO.-2,
UTTAR PRADESH POLLUTION CONTROL BOARD

1, Ajay Kumar aged about 41 years, S/o Shri Sukh Dev presently posted

as Regional Officer, Uttar Pradesh Pollution Control Board (hereinafter
referred to as UPPCB), Raebareli, do hereby solemnly affirm and state on

oath as under:

1.

That in the official capacity mentioned above, I am acquainted with the
facts and circumstances of the case and as such I am competent and

authorized to swear this affidavit.

That the allegations in the present case relate to discharge of untreated
sewage in river Gomti due to mal-functioning/non-functioning of the 5
MLD STP located in Palahipur, Sultarpur, UP.

That the said Original Application came up for hearing on 25.02.2026
when this Hon’ble Tribunal passed the following order:

“_..2. Respondent no.2-UPPCB has filed the reply dated 21.02. 2026
but the said reply is incomplete. In that reply, it is disclosed that
Consent to Operate (CTO) granted to the STP had expired on
31.12.2025. Though, reply is of subsequent date but nothing has been
disclosed in this reply about action taken by the UPPCB for operating
the STP without CTO after its expiry.

3. Reply further states that a temporary dgom o f earth filled bags
constructed on the Gabhdia nala next to the ,,, eir wall is causing flow of
untreated effluent due to leakage in Gabhgy 10 which is ultimately

discharging into Gomti river. Though in tp, report, it is stated that in
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the analysis report from the outlet of the STP, parameters are found to
be compliant but a perusal of the report on page 168, reveals that latest
parameters set by CPCB have not taken into account. Report does not

disclose any punitive action by UPPCB for violation the environmental

norms.
4. Learned Counsel for respondent no.4 seeks two weeks’ time to file the
reply.
5. Let the above aspect of non-compliance be responded by respondent
no.2 also within two weeks.
6. List on 21.05.2026.”

4. That in compliance with the directions of this Hon’ble Tribunal, the
Regional Office, Raebareli conducted a site visit of the STP on dated
15.05.2026. A true copy of the inspection report dated 15.05.2026 is

annexed hereto and marked as Annexure No.-R2/1.

5. That during the inspection, it was observed that 05 MLD STP has been
established in the village of Palhipur, Tehsil Sadar, District-Sultanpur,

or the treatment the sewage of the city of Sultanpur.

parameters were found to be in compliance with standards. A true copy

of the Analysis Report dated 04.05.2026 is annexed hereto and marked

as Annexure No.-R2/2.

7. The said STP was granted the Consent (Water/Air) till 31.12.2025 by
the State Board. The said STP was granted the Consent (Water/Air) till
31.12.2025 by the State Board.

8. Currently, the STP has been granted conditional Consent (Water/Air) by
the State Board, vide online reference No.
259072/UPPCB/Raebareli(UPPCBRO)/CTO)/both/SULTANPUR/2026
dated 18/03/2026, for the period up to 31/12/2026. A true copy of the
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Consent (Water/Air) dated 18.03.2026 is annexed hereto and marked as
Annexure No.-R2/3.

In view of the fact that the STP was found to be operating from
01/01/2025 to 17/03/2026 without obtaining the requisite Consent
(Water/Air) from the State Board. The Inspection Report has been send
to Head Office, Lucknow vide Regional office's Letter No. 37/NOC-
1573(1)/2026-27 dated 08/04/2026, to recommending the initiation of
prosecutorial proceedings under the provisions of the Water (Prevention
and Control of Pollution) Act, 1974 (as amended) against the STP
operator, Mr. Praveen Agarwal (Managing Director) of M/s Agarwal
Buildtech India, 108, Vardhman Premium Mall, Deepali, Pitampura,
Delhi. A true copy of the letter dated 08.04.2026 is annexed here to and
marked as Annexure No.-R2/4.

The Sewage from the city of Sultanpur is sent to the MPS (Main
Pumping Station) via the Gabhadia Nala. The MPS (Main Pumping
Station) then sends the sewage to the STP via a pipeline.

The Executive Engineer, U.P. Jal Nigam (Rural), Sultanpur has been
directed to construct a pucca dam of adequate height on the Gabhariya
Nala vide letter number 146/NOC-1573(1)/S/2026-27 dated 07/05/2026
of Regional Office, Raebareli. A true copy of the letter dated 07.05.2026
is annexed here to and marked as Annexure No.-R2/5

The Executive Engineer, U.P. Jal Nigam (Rural), Sultanpur has
informed through letter number 2004/W-17/41 dated 13/05/2026, that
the construction work of the pucca dam on the Gabhariya Nala has been
initiated by M/s EIEPL-ABI JV, New Delhi, and that the firm has
conveyed through its letter number nil dated 13/05/2026 that the
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construction of the Pucca dam by the firm will be completed within one
month. A true copy of the Jetter dated 13.05.2026 is annexed here to and
marked as Annexure No.-R2/6

14. The OCEMS system installed at the STP outlet was found to be
unconnected to the CPCB/SPCB server and during the inspection, PTZ
camera was found installed at the STP. Previously, vide Regional
office's Letter No.-849/NOC-1573/8/2025-26 dated 24/03/2026 and
presently Letter dated-147/NOC-1573(1)/S/2026-27 dated-07/05/26,
directions were issued to Executive Engineer, UP Jal Nigam (Rural),
Sultanpur to connect the OCEMS to the CPCB/SPCB servers, as well as
to install PTZ cameras and connect them to the CPCB/SPCB servers. A

true copy of the Letters is annexed hereto and marked as Annexure No.-

been informed through letter number 2005 dated 13/05/2026 of
tive Engineer, UP Jal Nigam (Rural), Sultanpur that the PTZ

Fo%h

- s &%*@ F}as been installed at the STP and process of connecting
N O\ o 7
\ RN @41\4}918 to the CPCB/SPCB server is underway, which will be
\CL}Q\Z 2311 ,Q{mpl/ ted within 10 days. A true copy of the Letters is annexed hereto
\“2:”;- #nd marked as Annexure No.-R2/8.
16. That the present affidavit is being submitted before this Hon’ble

o

DEPONENT

Tribunal for its kind perusal and consideration.

VERIFICATION:
Verified at Raebareli on thisthe day of  |¢"May, 2026 that the

contents of above affidavit are true and correct to my knowledge based
on records and information received and believed to be true, no part of it

oy ,(}geﬁglﬁge%pgrgothmg material has been concealed there from.
> Mem me

:.o;‘\aﬂh %dﬁommm ”6&
e ol iy T NPT, 5\5’\% DEPONENT
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o s g ofeww, wf Reeh A Afdr o wWo—604 /2026 aw Mk RiE T Sowo
wga 7 o/ N UM oW fAMiw-26022026 B orpErert W UTH-qeIqy, AEHE—HIR
FTE—GeargR ¥ Wi 08 gHoysodo e gHoiodo (svafe—26.262666, BTRIV—62.061528)
# fAderor arsan—

Sa wodofo @1 P andEwnaatol @ fm-16.08.2026 @ s mar | frdar
akwuaowoaaﬁmmﬁnquﬂm—wmmmmzﬁmmﬁomam
gfew wofdio & wive aifpey s wwe wuw R ( ) Suferer @, fréiaror s ey
g\_ R

1 W ® ore—we D g ¥ AH-Tadg, meie-way, fren-gearg? 4

05 THOUGIOR0 &FeT @ TwodoWo & wnuer @ Mg & | eV YA F HA-HA

™I AT D HEgH d MPS (Main Pumping Station) T& &l Siren 81 MPS (Main Pumping

Station) & §RT Hel—oTe B qEY g @ A A geodiodo e gEerar e &

2. TH0A0W0 Sequencing Batch Reactor Technology (SBR) WX e &1 gaoiodo N q&
gt frag -
i.  Receiving Chamber
. Coarse Screen Channel Manual-02

1. Coarse Screen Channel Mechanical-01
iv.  Raw Sewage Sump

V. Inlet Chamber

VI. Fine Screen Channel Manual-01
Vil. Fine Screen Channel Mechanical-02
Vill. Screen Effluent Chamber

ix.  Mechanical Grit Chamber- 01
X. Manual Grit Chamber-01
XI. SBR Basin
Xii. Chlorine Contact Tank
xiii.  CCT Outlet Channel
xiv.  Sludge Sump
xv.  DWPE Dosing Tank _
3. qHO0N0 ¥ YfEea SHAE B THRAT A B ARGH @ M A F fniRa fea

T © |
4TI MPS TR 110 BOF0OT0 & BT fAgd FARE UK & | dpfous faga myfd &g o1

T 125 B0IOT0 &THAT HT S0SH0 Ve Al HaRF IRy |ied wIfid |

5. TEodof0 @ waTeM vg fAga T ¥ 175 Podiovo BT fAgd weeRH W@ §|
Tgodiodlo & forg dsfeas faga omyff &g 01 T 250 wodlovo &HAT BT SloSHo W
£afy oTaRe ARl Hfed Rfid | _

6. Frde @ gAY THOSION0 B A SHISAl Wdlferd Ulg s | Gd W SENERER g
faip—29.04.2026 B! v & 7Y THOSI0YI0 & gicic Td 3fSceie | Wl T Th
R prate @ e yanTeTer # favewr 2 o w1 R war 7| favelwor s
Fore &1 Ui ATl AT B AGHR TGS AEH B AJwA 4N MW 2 (SR
Her ) |

7. S )Woéﬁod’ro P oG A B IAFAEA  Wed  H®AT—237481/UPPCB/Raebareli
(UPPCBRO)/CTO)/both/SULTANPUR/2025 & §RT famie—31.12.2025 b &1 afd &g |t
wEfa (57e1 /arg) yaTd @ T8 ot |

g ada # ThHododlo P IS A B IAFAEA WeH  WEAT-259072/UPPCB/Raebareli
(UPPCBRO)/CTO)/both/SULTANPUR/2026 f&-Td—18.03.2026 & §RT fR-i—31.12.2026 a&®
&1 yafdy ¥\ FEARY (9Tt /aTg) W @ TS 2|

9. THoA0W0 @1 HaAred fA®—01.01.2026 ¥ fAMB—17.03.2026 TF WTow AS A WEHQA
(o1t /arg) wrar fby fan werfora 9@ oM @ gRewa wodloflo Hereraat s wdor
smard (S erRaex) Ao ommare fAee® gfvwan, 108, mwWM Wftvm wiw, Sared,
ey, feeelt & fawg oo (wewor Fraror qen Frason sffram, 1974 (qeriaif) @

G Mura

eh 181926
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SIRET & st sforTEE A ey o P W wfga e sren g9
ST & gF Ho—37 / TAAA—1573(1) / 2026—27 faqie—08.042026 & AW ¥ aIS
T, FETe B Aa @ 73 & (ermwfa Ho) |
TR AT WX <enfid MPS (Main Pumping Station) ETRT UIEW GIERE Rl
w0d0d0 B THSE U SATE AT T &1 MPS (Main Pumping Station) @ I fAfia
wearwall?ﬁmﬁﬂwﬁmﬂﬁwmﬁmﬁmmmwﬁm

WWWW?WWWWWWﬁW%ﬁ.WZ
TR AT @ A @ MY A4 § AR BT ¥ 9w aftfd e 1 SER—26.

281881, TYMTN—82.057221 & |

11. fdieor & |9y g Ty wreTr fread g

BPR O

‘Latitude: 26 281741
Longitude: 82.057243
Elevation: 102.5¢11.3 m

|Accuracy: 11.5m
Time: 05-15-2026 15:48
INote: 5 mld STP pump stat

ILatitude: 26.282048
Longitude: 82.056961
Elevation; 102.5¢6.27 m
{Accuracy: 14.57 m

Time: 05-15-2026 15:41
Note:5 mid STP pump stat




12.9d ¥ 39 draferg @ oA M—sze/%%%—w?s/w/zozs—ze feAi—18.12.2025 &
ERT Afrem) aifir=an, Soso et e (@) faeargd, e adf SuaH, gaamgR &
uffdT Rew # fy o W Sorae &g Aol § gaiw $ag @1 gast 9w ([@ER are)
Jifderm famfor fapy o= den geafy (el /arg) R 8g oifFarga amdes fhy o
gq IR forar mar &)

13. Jfferem) afdgw, Sowo Wt e (grlon) Rerargd, fFee a@t SuEE, R @ 0
626 / SY—17 /19 f&Te6—17.02.2026 B FRT a7 Hran wan f wafean Arem o
TPl d1Y Y Wb @US braterd @ UAd 482 / S&g—17 /10 faHI6—07.02.2026 NI
o AT (31), Sowo STet T (U, e @Y Wit faar T g |

14. AT AT —20.04.2026 & FHT TMYAT ATl UR UabT q1y o fAmTor Hrd Brem =8t ara
T |

15. THOZI0W0 & IMSTele TR OCEMS a=ell R1fid 8, St f CPCB/SPCB & |dR & &rdc
TE 9T AT qd § 39 erafed @ us S0—849 / UHSIRI—1573 / UH / 2025—26 f&iw—
24032026 B ERT OCEMS P CPCB/SPCB @ Wdx W dwac fhy M TAT PTZ DHI &I
RTYT PR CPCB/SPCB @ ¥dR 3 &oige fby oM =g AR fear mar 8 (Bramfa
Hert) |

16. 39 PTG B U5 HRHT—146/NOC-1573(1)/S/2026-27 faTh—07.05.2026 & EIRT Aferemey
ST, J0%0 STt form (umdion) famiargd), e awt Suad, Ay @1 THRA el
R 9AT $ATE BT UahT §y Bl FHTT BRI BRI gY HA BRIAe] Rl e 9t
g S 2 MR fear war @ (eramfy de) |

17. 39 SO B U SAT—147/NOC-1573(1)/S/2026-27 fa-ih—07.05.2026 & HEIA 9
fArRmeY afiraer, Sovo et R (rEn AT, e Rt SueH, goamyR B g
SIE-godEyR  Xemfid Wi ghodioflo 2MLD, SMLD, 10MLD) & 3TSceic
99—feee—S (PTZ Camera) XTfUT fY W™ Ud CPCB/SPCB @ Wk ¥ P by S
AT STP B IMMSCole R AT Jfelsd Felgard STGUUe AfeRT Rved (OCEMS)
I CPCB/SPCB & |dR | Fvae H_A WM g MR fvar war (ermyfa e ) |

18. SfSremd) rfFz=ar, Sovo o e (W) faETgR), e e\l SUed, gAaHgR & 9F
FET—2004/W-17/41 f&1H—13.052026 & HIEIH | (AT HAT AT B fb Tfear el o>
gl g1y B HET Brd A S03ME02090TA0—T0dI03Mg0 Sido, A faeell §RT TR &R
fear T ® don udm ATl &1 T B 01 AE # gob aR forr SR, R a8 A
AT Srare &1 Rara M 941 # 9 8 (ST Her ) |

19, 3rfdremdy srfa=ar, Sovo W@ T (WM faRrgd, fiee o SuaH, goaamgR @ U=
TET—2005/W-17/41 f@Aih—13.05.2026 & ARIH | (AT dIAT TAT 2 b THoE090
(2MLD, SMLD, 10MLD) @& 3TSceic W YF—fEee—TH (PTZ Camera) ®NT fhy 1 gab &
T OCEMS &I CPCB/SPCB & HeR ¥ drac by WM @l &rif 10 faaw # gof & off
SR |

20. fFRIETOT & FHY STP U—fEee—A (PTZ Camera) TG UTAT 71T |

SRITITFAR ARIETOT SR MU FaAID1 T A e HTIaTE! ¥g AIex Uqd 2 |

e s
e

B CARSRIRCE TETIP TATaRoT g
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REGIONAL LABORATORY, U.P. POLLUTION CONTROL BOARD
Address: C-Block, Indira Nagar, Awas Vikash Colany, Raebarell-229001, U.P.

=~ A Phone:0535-2973034
=
TEST REPORT: WASTE WATER LABORATORY

S. No. UPPCB/RL/RBL/WW/87/2026
Dt. of compilation of test report: 04/05/2026 Dt./period of testing: 30/04/2026 to 04/05/2026

TR/ AR W AW vd g1 / Name and Address of Industry/S.T.P.:M/S 05 MLD STP, Palhipur, Sultanpur

TR 3 WK (I / e / 5 / Type of Sample (Grab/Composite/Integrated):Grab

AR TEHA FIW/ Sampling Point: Inlet of 05 MLD STP

TR @ TR A Al a1 Raw Sample Collected by: Mr. Deepak Mehra, A.E.E. , Mr. Basudeyv, S.A.

TBH T 1 9 9@ wu/ Colour & Odour @ Blackish & Foul

TS A B A oa AT/ Quantity & Packing (Plastic Jerican/Any Other): 02 Liter Plastic Jerican & 125 ml Glass Bottle
T w@am B fafer / Date of Sample Collection: 29/04/2025

AT U AfFA/Sampling Plan SOP: UPPCB/RBL/SOP/PR/7.3/23

AHAT AT & WAY TARVIT Ruf/Environmental Conditions During Sampling: Temp: 38°C Weather: Clear Humidity%Rh: 80
10. faverwor &g smdaraai / Analysis indented by : Regional Office, UPPCB, Raebareli

11. wavTaver # T sft ) ff/ Date of Sample receipt in Laboratory : 29/04/2026

12. e fAf/Method of analysis ... APHA, AWWA, WEF, 24" Edition, 2023, IS 3025(Part-44) : For BOD

© O NDV A W

Results
P8 70/ @AY W :
arex / P i g
arameter @18 /Unit Cade NoJSampling Point Standard | Detection Range
Inlet of STP
é@ H , 4500 H' B Electrometric Method ' ' ' '
2530(:‘) ectrometric Method @ ) 7.76 i 02-12
wRvee wifers / Suspended Solids , 2540 D Total ' : -
famr /A, / mg/l 84. ¥
Suspended Solids dried at 103-105°C 2 | e 0 10-20000 mg/l
AL 7°C IS 3025 ( Part 44): 1993 -
NLSES) (EOB. 3 ey e P/ / mg/! 48.0 10- 50000 mg/!
Bio chemical Oxygen Demand J
#r.3& /COD, 5220 B Open Reflux Method forn /<. / mg/L 160.00 i 10-50000 mg/l
Prew @i /Motal Coliform 9221 C AT, /100 ' -
Estimation of Bacterial Density, MTF Technique #.fx/MPN/100 230000 1.0 -50000 mg/1
ml
®rFa FASH /Faecal Coliform 9221 C wA.dred. /100 - ] 51600
Estimation of Bactgrial Density MTF Technique mﬁ./l\:]ll’N/IOO 79000 MI;N/IOO ol

Abbreviation:- NA-Not Applicable, APHA- American Public Health Association, IS- Indian Standard, STP- Sewage Treatment Plant, NS- Not Standardised
(1) General Standards for Discharge of Environmental Pollutants are as per Part-A: Effluents (Schedule - V1)

Reference:

The Environment (Protection) Rules, 1986 as amended dated 13 Oct 2017 Source: http://cpcb.nic.in/GeneralStandards.pdf ;

(2) Besides these standards, refer EPA standards for specific industry Source : cpcb.nic.in/Industry_Specific_Standards.php

(3) Standard According to the Qrder dated 30.04.2019 passed by Hon. NGT O.A. No- 1069/2018

1o \ L\\' L
AR WETAA / Prepared by HYAYAY ERVA, IRF A\‘g
;‘ Wb Ajay Kumar

g wem/ Authorised Signatory < ARG ruuncssie (Regioaal Officer)

Scientific Assistant

Note: 1. The results in the Test Report relate only to the items tested.
2. The report shall not be reproduced-except in full, without the written permission of laboratory.

3. The test report pertains to the sample as received in Lab.

**."End of Report.““ Page No.lofl
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—&L REGIONAL LABORATORY, U.P. POLLUTION CONTROL BOARD
— Address: C-Block, Indira Nagar, Awas Vikash Colony, Raebareli-229001, U.P.

'm Phone:0535-2973034
TEST REPORT: WASTE WATER LABORATORY

<

S. No. UPPCB/RL/RBL/WW/87/2026

Dt. of .
of compilation of test report: 04/05/2026 Dt./period of testing: 30/04/2026 to 04/05/2026

:;w;'/mam 1 9™ v& qen / Name and Address of Industry/S.T.P.:M/S 05 MLD STP, Palhipur, Sultanpur
TR (v Twiftre / §fEres / Type of Sample (Grab/Composite/Integrated):Grab

AHAT wHAOT ¥UW/ Sampling Point: Qutlet of 05 MLD STP

TR @ T W—\ mﬁﬂ #1 faxer/ Sample Collected by: Mr. Deepak Mehra, A.E.E. , Mr. Basudev, S.A.

w3 w9 @1 9 @ i/ Colour & Odour : Blackish & Foul

@ TR @ w1 vd 4f%T /. Quantity & Packing (Plastic Jerican/Any Other): 02 Liter Plastic Jerican & 125 ml Glass Bot
T w@av @ faf¥ / Date of Sample Collection: 29/04/20235

A1 wFOT 9fdFar/Sampling Plan SOP: UPPCB/RBL/SOP/PR/7.3/23

. AR AU & §AY wraetg Ruf/Environmental Conditions During Sampling: Temp: 38°C Weather: Clear Humidity%Rh: 80
10. ™ %@l sy / Analysis indented by : Regional Office, UPPCB, Raebareli

11. warTemen ¥ w91 Wik @ 3%/ Date of Sample receipt in Laboratory 29/04/2026
12. feew R/ Method of analysis .... APHA, AWWA, WEF, 24" Edition, 2023,

tle

0 X NOVAE WN R

IS 3025(Part-44) : For BOD

Results
dicR / Paramete i Tl S o/ TwA W ection Ra
r ga18 /Unit Code NoJ/Sampling Point Standard | Detection Range
Qutlet of STP
@ qa,/pH, 4500 H' B Electrometric Method -
A eelmmetriclM=hiod S 790 5590 02-12
aeves wifers / Suspended Solids , 2540 D Total
frm /<. . : -
Suspended Solids dried at 103-105°C /3 [ mgl 400 50.0 1020000 mg/l
3T day 27 °C 1S 3025 ( Part 44): 1993 )
@304 BOD, 3 day 27°C15 3023 (Fart ™) fm /<0 / mg/ 26.0 30.0 10- 50000 mg/l
Bio chemical Oxygen Demand
Y 3t & /COD, 5220 B Open Reflux Method fom /<. / g/l 78.40 150.0 10-50000 mg/l
A QLo /100

2tea ST [Total Coliform 9221 C
Estimation of Bacterial Density, MTF Technique #in.R./MPN/100 1300 - 1.0 -50000 mg/!

ml
e FawE (Faccal Coliform 9221 C . 1100 Des(i)rgbb <1.8 - >1600
L < . . e Techni 1000 0 -
Sstime f Bacterial D sity MTF Technique . / 940 A0S
Estimation of Bacterial Density zﬂﬁ/Mll’N 100 Permissible MPN/100 ml
m 10000
TP- Sewage Treatment Plant, NS- Not Standardised

American Public Health Association, 1S- Indian Standard, S
ollutants are as per Part -A : Effluents (Schedule - \%))

Abbreviation:- NA-Not Applicable, APHA-

(1) General Standards for Discharge of Environmental P

Reference:

The Environment (Protection) Rules, 1986 as amended dated 13 Oct 2017 Source: http:llcpcb.nic‘ln/GenenlStandar&.pdf;

(2) Besides these standards, refer EPA standards for specific industry Source : cpcb.nic.lnllndustry_Specmc_Standards.php

(3) Standard According to the Order dated 30.04.2019 passed by Hon. NGT O.A. No- 1069/2018

N wte
Zar1 WEfad/ Prepared byd\ < %% HHA 8. VERHA  IRF /\6%9/“/\.5\
Kumar
\vb Alay
sftra st/ Authorised Slgnatory%\................. (Regional Officer)
Scientific Assistant

Note: 1. The results in the Test Report relate only to the items tested.

2. The report shall not be reproduced-except in full, without the w
d in Lab.

ritten permission of laboratory.

3. The test report pertains to the sample as receive

s+#+*gnd of Report***** page No. 1 of 1
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@
RS b ar Pradesh Pollution Control Board
oren _0:",8- No TC-12V Vibhuti Khand, Gomti Nagar, Luc ‘
c ¢:0522-2720828,272083 1, Fax:0522-2720764, Email: infa@iuppeb.in, Website: wavw.uppeb conr"‘,
ategory : BLUE e
259072/UPPCB/R A>iien: — —
acbareli(UPPCBRO . pplication Id : 35219791
To, )/CTO/both/SULTANPUR/2026 Date: 18/03/2026

AGGARWAL BUILTEC INDIA

5 MLD i ipur, Di

o STP V 1.llag-c Palhipur, Dist. Sultanpur, U.P. Pin Cod - 227808,SUL . TANPUR,227808
eference Application No: 35219791 Dated: 2026-02-20

gz::Zzgfzj&te:ug?onrsiil;:iil;)(p;ratle and Author'isation hereinafter referred to as the CCA (Consolidated
ek 197 wodll ‘under Sketio rze;s 1) undcr.Scctlon-ZS of the Water (Prevention & Control of Pollution)
aaifaiye \ n-21 of the Air (P.revention & Control of Pollution) Act, 1981 notified under

‘ nt (Protection) Act, 1986’ as applicable (to be referred hereinafter as Water Act and Air Act
respectively) for operation of Sewage Treatment Plant (STP).

CONDITIONS OF CONSENT

With reference to the application No 35219791 and declaration submitted by the STP operating agency,
fresh/renewal CCA is hereby granted to AGGARWAL BUILTEC INDIA located at 5 MLD STP Village
Palhipur , Dist. Sultanpur , U.P. Pin Cod - 227808,SULTANPUR.227808. subject (o the provisions of
Water Act and Air Act and the orders that may be made further and subject to following terms and |

conditions: - ,
|. This CCA is granted for the period upto 31/12/2026 from the date of issuance of this letter, under Section-

25 of the Water (Prevention & Control of Pollution) Act, 1974.
{

5 This CCA is granted for the period upto 31/12/2026 from the date of issuance of this letter, under Section-

21 of the Air (Prevention & Control of Pollution) Act, 1981.

3. Details of installed STP

Capacity Area of city/ [Mode of Level of Treatment |Electricity  |Status of

MLD/ KLD |Municipal receiving raw |treatment Technology |consumption |sewerige
zone to be sewage . used at full load network in
covered (KWII) area to be

covered

05 MLD Vill.Palhipur | MPS SBR 140 Catchment
, Tehsil- of _ _
Sadar, Gabhadiya
Sultanpur ___Nala ]

ated sewage discharge should not be more than the [ollowing:

4. The quantity of maximum daily tre

Point ol discharge

Permitted

Declaration
05 MLD Gomti River

05 MLD

Description
05 MLD

5. Details of Sewerage infrastructure




a. Details of pumping station PXE

i Desi )
Sr. No. ., |Location of pumping G%qgrxt\ghlcal Co- Catchment area (Ki gr)\ capacity
T station ording ;
1 vill.Palhipur, 26.281761, Gomti River 208.33 m3/hr
Tehsil.Sadar, 82.057100
Sultanpur
b. Details of STP
Sr. No. Name of unit Installed nos. Capacity a
1 05 MLD 01 05 MLD
6. Watcer conscrvation:
a) Fresh water consumption:

i. Water conservation:

ii. Categorization of existing groundwater area: Safe/ Semi critical /Critical// Over-Exploited/
Saline

ii. Source of fresh water: Borewell/supply water
iii. Status of NOC from CGWA/SGWB: Applied/granted
iv. Validity of NOC 31/12/2026
v. Permitted withdrawal capacity (KLD)
b. Sewage treatment and disposal

The designed parameters of the STP are as provided below and the operating agency shall
treat the sewage in such a way that this should be in conformity with the applicable norms for
treated sewage.

Sr. Parameters STP Designed parameters Treatment ’I‘reatedl Sewage
No. efficiency Discharge
Inlet iOutIet Standard

1 pH 7.0t07.73 5.510 8.5 As per
applicable
norms

2 BOD (mgl/l) 200 10.0 As per
applicable
norms

3 COD (mg/l) 400 50.0 As per
‘ applicable
norms

4 TSS (mg/) | 500 10.0 ' As per
' applicable
norms

5 TKN (mg/l) 45.0 10.0 As per
applicable
norms

6 TP (mgll) 7.1 2.0 As per
applicable
norms

7 TC (MPN/100 10000000 As per

ml) applicable
norms




FC(MPN/100 | 1000000 234
As per
applicable
norms

i. STP operating agenc .
y shall ensu : ,
as 2500-5500 mg/l and 2 ppm, rer:p‘:clgs:;lt;},n level of MLSS and Dissolved oxygen in aeration tank

ii.

MLSS level in aeration tank.
il.
iv.

STP operating agency shall install sealed

STP operating agency shall explore the possibility of maximum recy

Operational parameters such as slud i
t S ge volume index,
MLSS/MLVSS, residual chlorine etc. shall be regularly monit

operation. Operational parameters shall be maintained as per the design of

7. Disinfection of treated sewage

i. STP operating agency shall install the disinfection system of adequate design

TC/FC count within norms.

ii. STP operating agency shall ensure the following treated sewage
disinfection as per disinfection technology:

sludge retention time,
ored for optimization of STP

STP operating a .
P g agency shall ensure proper recirculation of return sludge to maintain the desired

and calibrated flow meter at inlet and outlet of STP.
cling of treated used water.

dissolved oxygen,

the plant.

capucity to limit the

quality parameters for effective

b]

Dtisiﬁfecltion Predisinfection system |Predisinfection Effluent Quality
ec
nology BOD (mg/l) | TSS (mg/l) Turbidity Other
(NTU)
Chlorination|No requirement but <15-20|<15-20 <5-10{Ammonia
prefer at least primary concentration must be
treatment assessed.
Ozone|Usually requires <15-15|<10-15 <5{|Ammonia
secondary treatment concentration < 1 mg/l
with nitrification as NH3-N may be
required to reduce
initial ozone demand if
effluent has high pH
UV Irradiation Require tertiary <15-15|<5-10 <5|Water quality
i parameters required;

treatment with
filtration or membrane

L
iil. Residual chlorine
iv. STP operating agency shall ensure the us¢ 0
V. STP operating agency S
condition
8. Sludge management and disposal
i. STP operating agency shall ensure p¢
MLSS level in aeration tank for smoot
il STP operating agency shall ensure t
il Dewatered sludge shall be stored 1n
v Dried sludge shall bed

i I
at outlet of STP shall be under 0.5 ppm. ‘
f high-grade disinfection—chcmlcul only.

hall ensure optimization of disinfection system with feed flow

riodic removal 0

he genemted s
confined space
isposed offina scientific manner.

I

before disposal.

f waste sludge to maintain the

h operational of STP.
ludge shall be dewatered

i;s UV transmittance
>50-70% or UV
absorbance <0,15-0.3
cm-1

i V2 Hardness < 140
mg/l as CaCO3

i, %2 lron <0.1 mg/l as
Fe and

ii/2 Hydrogenic
sulphide <0.2 mg/l as

desired

properly.




jon Uind
Condition - case of use

h1ensi
a3 compfglt o generation

!J

Voi ontrol: -
& Noise C
of DG as emergency power

5213«;5 applicant shall use following fuel z_mci1 ins't?,“
- isti i nt as is required wit
ion control system consisting of control equipment as

ve pollutlgf emissions and operate and maintain the same continuously so as tqg

J

Noise from the D.G set, air compressors
controlled by providing an acoustic enc|
ambient noise standards for night and day tim
areas/zones (industrial, Commercial, Residen

follows:

ret'ercncthe tevel of pollutants to the following standards: -
achieve
Stack Stack height | Type of Fuel |Fuel Quantity| Emission Emission
‘héd with (M) ‘ Control |standards not
e Equipment | toexceed |
250 KVA 3.5 Diesel 0.230 KLD | Acoustic As per
enclosure norms

osure

tial, Silence) which are as

Standards for noise level in db (A) leq

and other sources (s) should be
as is required for meeting and
€ as prescribed for respective

Industrial Area Commercial Area Residential Area Silence Zone
Dav time Night time |Day time Night time |Day time Night time |Day time Night time
75 70 65 55 55 45 50 40

3. Incase of facility available for

premises, the biogas hence gen
STP premises for gas burner/d

Specific Conditions:

6.

The STP shall comply with various
of Pollution) Act 1981 as amended,
Pollution) Act 1974 as amended & all othe

Act 198

The responsible agency for the Operation and maintenan
ensure the continuous and uninterrup;ed dat
CPCB/SPCB server and shall maintain stric

operatin

Logbook shall be maintained
operations and sludge
well as disposal of waste.

In case of non-operation of STP due to any reason, immediate information shall

gional Officer and a report shall be submitted by

be provi
the oper

Thg treated sewa
Building constru
horticulture etc.,

disch
Ne
months.

ual fuel power generator,

provisions of Air
Water

6 & rulings of Honiy ble courts time to time,

£ parameters.

generation, power consum

ded to the SPCB/Re
ator in this regard.

biogas generation and storage in the STP
erated shall be used for energy requirements in

(Prevention and Control
(Prevention and Control of

r applicable rules notified under E.p.

ce of the STP will

for all the flowmeters, machines, motor

a supply from the OCEMS to the
tsupervision on fluctuations in

ption, chemical usage etc. as

ge shall be recycled/reused for different purposes such as

ction projects, sprinkling for dust separation, irrigation and
as much as possible and rest treated sewage shall be
arged as per standards in such manner that no water logging takes place.
twork plan for utilization of treated sewage shall be submitted within 03

Compliance of Notification no. 2458 dated 7-10-2016 of Ministry of Water
Reso‘l)xrce River Development and Ganga Rejuvenation, Govt. of India shall be

ensured




Environmental Laboratory shall ge%e@zp in STP premises for minimum
requisite parameters like pH, DO, TSS, BOD, COD, MLSS etc. and maintained
with trained staff for analysis of treated and untreated sewage and maintain its
record. Analysis report shall be submitted regularly to the Board.

Compliance of relevant provisions ol Environmental Laws shall be ensured.

The responsible agency for the Operation and maintenance of the STP shall
submit the point wise comgliance report of the previous CTO/ CTE issued by
the Board and the audited balance sheet for the current year within a month,

10.  The responsible agency for the Operation of STP shall ensure proper operation
and maintenance of the STP.

I1. The STP should be operated in such a way so that there is no adve

( rse impact on
public and environment.

12. The responsible agency for the Operation and maintenance of the STP shall
develop proper green belt and rain water harvesting system as per guidelines,
For green belt at least 8 feet height plants should be planted which shall be
properly protected as proper irrigation and maneuvering arrangements shall be

made. For the development of the green belt the guidelines issued by
SPCB/Government time to time shall be complied.

The responsible agency for the Operation and maintenance of the STP shall

submit quarterly moniloring reports of treated sewage from a NABL certilied /

approved laboratory under E.P. Act 1986.

14, The STP shall abide by orders/directions issued by Honiyzble Supreme Court
Honiy 2ble High Court, Honiy Yible National Green Tribunal, Central Pollution

Control Board and State Pollution Control Board for protection and safe guard
of environment from time to time.

13.

Additional Conditions:-

Based on observations made in the inspection report, conditional Consent to Operate is being issued to M/s
AGGARWAL BUILTEC INDIA, 5 MLD STP Village Palhipur, Dist. Sultanpur, U.P. Pin Cod-227808,
with the following special conditions: -

1- This consent is valid for Sewage Treatment Plant capacity of 05 MLD STP at Village Palhipur ,
Dist.Sultanpur, U.P. Pin Cod-227808

2- This consent is valid for the current products and capacity. In Case of any change in process, cap
enhancement, address change etc. No Objection Certificate shall be obtained from the Board.

3- The unit shall maintain the STP (capacity of 5 MLD) in such a manner so that it can achieve the stranded
specified in the direction/notification issued by Hon'ble NGT/ Ministry of Environment and Forest and
Climate change.

4- The Order issued by Hon’ble Courts/Hon’ble NGT, MoEF & CC, Central Pollution Control Board, U.P.
Pollution Control Board, shall be complied with.

5- The unit shall submit the latest copy of Audited Balance Sheet/C.A. Certificate (Fixed Assets+ Current
Assets - Current Liabilities) so that the Consent fee payable by the industry may be verilied.

6- The unit shall ensure to install PTZ webcam on the aeration tanks and at the final outlel of STP provide its
link to UPPCB and CPCB server.

7- OCEMS should be connected to the CPCB/UPPCB server by STP.

8- The unit shall ensure submit the analysis report of STP outlel treated effluent from NABL aceredited
laboratory within a month in the Board.

9- The unit shall ensure to operate continuous STP, so that at any circumstances not atlected any riven drain
from untreated effluent.

acity

10- The unit shall ensure for control of unpleasant odor spray the chemicals nearby the unit premises.
U1- The unit shall ensure generation of sludge from sludge dying beds used in gardening.

12- Stack heights of all the DG sets should be kept as per the prescribed norms under E.P. Act, 1986 and all
the DG sets shall be in acoustic enclosure.



)

i , Water (Preven;.. /
-+ <hall comply with the provisions of, %%anent‘(f’rotecuon) Aclt 138: llutiong A:tentmna /j.
13- The uml,S 1I:I‘ninn) Act. 1974 as amended, Air (Prevention and Control o (l) 2016. S » 198 y 79
Cantesl nfpllotilc Waste Management Rules 2016, E- Waste (Management) Rules » Solid Wagy,

as

amended. lnzardous and other Waste (Management and Transboundary Movement) Ruleg

Management Rules 2016 &1

Jhichever is applicable). | |
fg li(:\n,l:::\li’leoring of DG sets conducted by any NABL aceredited lab should be submitted quarterly,
- At

15- Exhaust stack of 250 KVA DG set should be 3.5 meter hig'h above roof top un'd 'i;or contlrol noise acoustjc
enclosure should be installed. DG set should be operated only in absence of electricity supply. \
16- Balance consent {ee will be payable if found so. ' E ' N
17- The Board has vights to revoke the issued consent if Unit found in noncompliance of the conditions

ing sudden inspections.
T;?;? cl(:sum orde‘: is issued by CPCB or UPPCB against any defaulting unit, then CTO issued earlier wij|
remain suspended during the closure period and after ensuring the compliance and after revocation of
closure order, the CTO will automatically be cffective from the date of issuance of closure order revocation,
with additional conditions mentioned in the closure revocation order.
19- STP shall abide by directions given by Hon'ble Courts, Central Pollution Control Board and UPPCB for
protection and safeguard of environment from time to time. '
20- This consent is valid only for products and quantity mentioned above. STP shall obtain prior approval
before making any modification in product/process /fuel / plant machinery failing which consent would be
deemed void. ,
21- In case of closure directions under section-5 of E(P) Act, 1986 issued by CPCB, this consent will be
automatically suspended during the closure period and will be automatically reinstated with specific
conditions as per CPCB revocation orders.
22- 1f the CPCB or UPPCB issues the Closure order against the STP this consent order stand
suspended for that period.
23- The STP shall abide by orders/directions issued by Hon’ble Supreme Court Hon’ble High Court, Hon’ble
National Green Tribunal, Central Pollution Control Board and U.P. Pollution Control Board for protection
and safeguard of environment from time to time.
24- The STP shall comply with various provisions of Water (Prevention and Control of Pollution) Act 1974

as amended and all other applicable rules notified under E.P. Act 1986 and t
MOEF&CC, CPCB and SPCB in time to time.

S automatically

he various orders issued by the

. {" Digitally signed by
AJ ay " Ajay Kumar
Date: 2026.03.18
Kumar 16:11:06 +05'30°
Regional Officer
Copy to:
Chief Environment Officer (5), UP, Pollution Control Board, TC-12V, Vibhuti Kha“f}'gﬂ%ﬂy“}%nléﬁ‘ﬁ\}’"
Lucknow. AJ ay { AjJay Kumar
Date: 2026.03.18

Kumar  seiasaptiicer
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Sad w000 BT e swERceRed BRI RAT6-07.04.2026 B frar war| e @

T Qoo el frmA (T, gearagR g fRrfor Td Y@—xa@ma #q arfdrare wrderly wven #o arrare
Reses gfiear wofdio @ wive aifmer ) e Msn SuRera 9, Frevr amen g &

1.

w

o

TR GATHAR B TA—Hel D Yo &g M UeRIYR, Tedd dey, Rren—gaa R 4 os
THOTSIOEI0 & &1 R0SION0 &1 RATIAT &l T8 ¥ | WER GAAgR &1 He—oal Tafear = &
aegd R MPS (Main Pumping Station) @& SIFdT SIEM & | MPS (Main Pumping Station) @& &RI
TE-STel Bl WY AIEA B AegH W gHodlodo T qEaTar e 2 |
TH0EI0910 Sequencing Batch Reactor Technology (SBR) TR TenRd & | TA0SI0G0 &1 H& Fdrsaf
for=rad -

i.  Receiving Chamber

ii.  Coarse Screen Channel Manual-02
iti. Coarse Screen Channel Mechanical-01

iv.  Raw Sewage Sump

V. Inlet Chamber

vi. Fine Screen Channel Manual-01
vii.  Fine Screen Channel Mechanical-02
viti.  Screen Effluent Chamber

ix.  Mechanical Grit Chamber- 01
X.  Manual Grit Chamber-01
xi.  SBR Basin

xii. ~ Chlorine Contact Tank

xiii.  CCT Outlet Channel

xiv.  Sludge Sump

XV DWPE Dosing Tank

Frilerr & a7g godiodlo & AR gl W o T |

mfear Aren W wenfud MPS (Main Pumping Station) gIRT tl'l'é'q ?ﬂé:{ B AT THoSI04I0 &
FIeiC TX SSMAIE AT O 8 | MPS (Main Pumping Station) & U RIRTT weir wall @ T 3§
WWW%@WWWWWW%WWWWW%
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To, Dated 13.05.2026

The Executive Engineers
UPJN Gramin
SultanPur,UP

Subject :- I1&D Work of SultanPur,

Dear Sir,

In the Regarding of above work the Strengthen of 5 MLD SPS Nala Work is going on and diversion of
Nala has been completed. The RCC Work of Nala, will be started soon after dry the basin of nala. the

work of nala will be completed within the month.

Thanks & Regards
For EIEPL ABI JV

T

.

e

Authorized Signatory
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